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s0? It was Mr. Mir Mumtaz Daulatang,
the Chief Minister of West Punjab,
who said about the United Nations—
mark his words which 1 am quoting
“U the United Nations proves to be
a band of thieves...."—I dp not know
why we have not been able to propa-
gate these things to the entire world—
*“If the United Nations proves to be a
band of thieves, we will have nothing
o do with it.”

He said that the United Nations has
become 8 band of thieves, and yet the
United States of America, Britain and
other countries take pride in support-
ing Pakistan which has branded them
as thieves they being members of the
United Nations. This is our mistake
that we have not had enough publicity
to take these things to the world forum
and make Pakistan appear as she is,
in her true perspective. That has been
a mistake on our part. I am sure it is
now time tp realise that publicity is
not that publicity where we can have
a frontal attack in anything and get
our things done; publicity should be
intelligent, publicity should be conti-
nuing and publicity should be sensi-
tive. Then only we can reach our
goal.

Onee again, Sir, T would 1'%e 1o con-
gratulate Sardar Swaran Singh. Real-
ly hig performance has been very
good. 1 think his performance has
been wvery good. He has made the
other countries of the world realise
that they cannot get away with any
situation as they like. Let us make it
clear that they cannot get away with
any situation as they like, at any
time.

Mr. Speaker: The hon. Prime Minis-
ter.
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Dr. M. 8 Aney: Sir, 1| have moved
a substitute motion. 1 want to know
whether 1 will be allowed to have my
say on that or mot.

Mr. Speaker: Let us hear the Prime
Minister first. Then 1 will see whe-
ther I can accommodate some more
hon. Members. If the House decides
to sit for some more time, then cer-
tainly I can give them a chance,

Some hon. Members; No, no.

Mr. Speaker: Then it will not be
possible to give them a chance.

The Prime Minister and Minister of
Atomie¢ Energy (Shri Lal Bahadur
Shastri): Mr. Speaker, Sir, I have
listened to many of the speeches made
in the House. I do : 0t propose to
cover all the points, but T shall refer
to some of them only. My colleague,
the Forcign Minister, while replying
to the debate, might be able to cover
the rest of the points.

Sir, in the very beginning, 1 would
like to say thmat when 1 took over
this office my first attention waos
drawn towards our neighbouring
countries and it was my f[eeling that
we had many problems to face in this
country, tremendous problems, and
they had t{o be faced and they had 1o
be tackled. 1 wanted that there
should be peuce in India and, as far
as possible, we should build up better
relationships with the neighbouring
States.

The Ceylon Prime Minister came
here in the very beginning, about a
year before, almost when this new
government came into office, There
was u problem hanging for a long
time between Ceylon and India. 1 do
not say that whatever we agreed to
betwern Ceylon and India, the agree-
ment entered into. was wholly satis-

factory or it satisfied all the people
concéried.
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Shri Ranga:
factory.

It was very unsatis-

Shri Lal Bahadur Shastri: I myse.f
have said it. Yet, our effort was that,
if pomible, we should try to tackle it
and resolve it. We had a long dis-
cussion here in Delhi for about s
week or perhaps a little more than
thot, and uwltimately we entered into
an agreement. That agreement is yet
to be implemented, and I am glad
that the new Prime Minister ot
Ceylon is rather keen to implement
it. He is, if I might say so, toking a
very wholesome view, a liberal view
in regard to this agreement, 1 greatly
welcame it.  In any case, the relations
between Indian and Ceylon had im-
proved and we do have friendly re-
lations between the iwo countries.

There were difficulties in Burma
and our pcople were coming away
from Burmd. That was a situation
which created a good deal of suffer-
ing amongst our people. I requested
our Foreign Minister, Shri Swaran
Singh, to visit Burma. He went
there and had talks with the Burmese
Government. Though T do not say
that all the problems have been
solved yet some improvements were
made. Previously our people were
caming from Burma after completely
leaving their assels behind. Some
change took place in that position
and, at least for the time being, the
tension that was prevalent at that
time was considerably reduced. Soon
after that the President of Burma,
Gen. Ne Win visited India. He came
to Delhi and we had useful talks. I
have no doubt that it has definitely
improved our relations; while there
may be some hitches, our relationship
with Burma is exceedingly good at
the present moment.

1 went to Kathmandu in Nepal my-
self and 1 had talks there. I would
not like tp go into that matter fur-
ther. 1 would merely like to =y
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that the

r!tﬁu:lhlp beiween Nepal.
and Indim 15 very good.

Of course, the relationship has al-
ways to be improved upon and we
have to do as much as we can in that
direction. 1 may say that we did try
to tackle thesc threg important
neighbouring countries in the begin-
ning and, ou the whole, some good
effects were produced.

I might also add that in the begin-
ning it was my desire tha! we should
have better relations with Pakistan
also. 1 felt that it would be good for
India if Pakistan ang India lived
peacefully and in  a friendly way.
It is for this reason that | decided to
visit Karachi. While returning from
Cairo 1 went to Karachi ang 1 had
talks with Presidcnt Ayub I must
say thal it did create some impres-
sion on me. Because, when we talk-
ed vmongst  ourselves  we felt that
some of the burning problems bet-
ween India and Pakistan should be
resolved and should be scttled. For
example, we felt that thy skirmishes
that werce occuring frequently on the
borders should come (o an end. Then
there was the question  of refugees.
1 said that millions of refugees have
come from East DPukistan to India.
He also relerred to some of the Mus-
lims who are being sent out of Indie.
He said that Indian Muslims  are
being sent out. 1 gnid that we are
preparcd {o look into thel maiter
He suggested that there should be a
meeting for discussing thia matter,
He was very particular that the con-
flictg or skirmishes which neeur on
the border should be stopped. So, he
himse!f suggested that the military
authoritics  of the two countries
might meet, discuss and evolve a for-
mula. Similarly, he suggested "that
there should be n meeting of the
Home Ministers of bath the countries
to discus= the question of refugecs
and eviclees as he described it |
said that these proposals are mo-t
welcome to me and that we will be
only too glad to have talks with
them.
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On my return here we sent wup
proposals to Pakistan. We said that
a meetng of the Home Ministers
might be fixed. A dale was actually
fixed. [t was later on posiponed by
Pakistan. Then, another date was
fixed and even that was also post-
poned. Ultimately nothing happened.
When we reminded the Pakistan
Government that the meeting did not
maleralise and what they proposed to
do, of course, then they said, “Condi-
tions are rather at the present mo-
ment difficult” or there were elec-
tions ete, and, therefore, they said,
this meeting could not be held. This
happened in the case of Pakistan.

As | said, our desire was to live
peacefully amongst ourselves.  Bet-
ween ourselves we wanted thay we
should develop better relationship.
Of course, it was far from my ima-
gination that Pakistan was preparing
ontirely for something else. On the
one hand, President Ayub talked wf
thesg things and talked of having
mutual 1alks and discussions; on the
other, it seems that Pakistan was
making preparations for foreing our
hands to concede certain matterz to
them, to surrender on certain poinis—
whoether it was in regasd to the Rann
of Kutch or it was in regard to
Jammu and Kashmir.

After a while—] need not go into
thal again; but, as the House is
awire—Pakistan made an aggression
on the Rann of Kutch and iy was a
sudden attack; it was an attack made
with full strength. Even then we
felt that in case this matter could be
setiled peacefully we should try to
do 80. W¢ had said that in case
Pakistan would vacate the Rann of
Kutch, we would he prepared 1o mee!
and discuss. But Pakistan took somd
time. Ultimately, we came 1o gn
agreement.  However, even with this
agreement Pukistan, it is clear, was
not satisfied. They felt that this was
& means to achieve something.. Even
this agreement on the Rann of Kutch
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provoked them o further aggression.
They thought that the¥ “Fotld compe:
us or force us to agree cither to the
separation of Jammu and Kashmir or
to the merger of Jammu and Kashmir
with Pakistan or whatever they may
have had ip their mind. However,
they felt that through force they
could compel us to agree to their de-
mands and, therefore, even of course
before the ink was dry, as it is said,
on the Rann of Kutch agreement,
Pakistan made a further attack on
Kashmir and this time first it was
through infiltrators. As the House
is aware, thousands of infiltrators
came into Jammu and Kashmir terri-
tory with deadly arms and weapons
There is—] would not deny—fairly
dangeroug potential; there are enough
of mischievous people in Jammu and
Kashmir and it was expected, perhaps
by Pakistan, that they would be help-
ful to these infiltrators who had come
into the territory in large numbers.
Of course. these inflltrators tried their
level best to creale some kind of dis-
order and chaos in Jammu gnd Kash-
mir. It has been the practice and
habit of Pakistan to create such gitua-
tions. specially when ; meeting of
the Uinted Nations or of the Security
Council is held. They had been do-
ing it for the last two years. This
year also this was one of their plans
to show to the world that Jammu
and Kashmir is in chaos, there is
complete confusion and disorder, and
that India had practically no control
over Jammu and Kashmir. Of
course, they did not succeed in it.

Again, they made an aggression un
the Chhamb area. Of course, this
was a regular attack. Formerly,
whereas it was a disguised attack, the
attack on Chhamb was a regular at-
tack with the full strength of their
armour and weapons—they had come
there—and there was, of course,
a regular fight When Pakistan
sent  infiltrators, we raised our
voice of protest We did say
that a large number of infiltrators
were coming into Jammu and Kash-
mir and that #t wa, an attack from
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Pakistan. When they made an attack
on Chhamb, we again made it clear
that they had not only crossed the
cease-fire line but they hag aise
crogsed the international  border.
Even then. nu country in the worid,
practicaliy no one, smd anything
ubout it. They all kept quiet. But
as soon as we moved towards Lahore,
there were stalements mude and (here
were Writings in the newspapers and
the press that India had made an
aggression on Pakistan. [ would not
like to say much on this 1 would
only say that this was the most un-
fortunate and the most unfair and
unjust attitude taken by somg of the
countriey with which we are friendly.

However, this malter was ultima-
tely referred lo the Security Coun-
cil und the Security Council consi-
dered th:s. We said that it was neces-
qury that the spggressor should be
identified first.  Although it was
said as [ have said just now, that
Indiy had appresacd or  made  an
aggression on Pakistan, 1 think, now

perhaps the whole world Tully re-
alises or knows the fact as lo  who
the real aggressor was. We zaid in

the very beginnng  that the Security
Council should first identify the ag-
Eressor. 1 ain exceedingly sorry to
say that the Security Counci] did not
do su. If the Security Counci] had
done il. some of the problem would
have been solved automaticully They
had done it ecarlier in the case of
some countries. Thev had doen so in
the case of Korea. In two or three
cases definitely the Security Council
had identified  the aggressor. We
said so because we fell that in case
you do not identifty the aggressor,
you give encouragemenl to the ag-
gressor to make further atlacks and
commit further aggression.

Shri Harli Visheu Kamath: This is
the second aggression.

Shri Lal Babadur Shastri: There-
fore, it was important that the Secu-
rity Council should have considered
over this mmtier carefully and ser-
jously. But it seems that the Becu-
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rily cougpil is nol willing to do so.
HowayerY the result is obvious. The
resull now is that Pakistan is com-
mitting violations of cease-fire almost
evervday. There  are  serious  inei-
dents there are munor incidents and
more than # thousand incidents have
taken place so far, This is so0, a8 I
said, becouse of the sititude adopted
b the Security Council. Pakistan, if 1
might say so, feels encouruged to in-
dulge in these things.

I du not know whal their inten-
tions are. But on the one band It
seems that they want to show to
their people that Pakistan is  still
fighting. To ercate a wrong impres-
sion they have sel their people in a
particular way. In fact, they have
fed them with the news or reporis
that they have driven away India,
Indig hus been defeated and some-
thing of that kind. But ] need not go
inte that at all. 1 think al least the
intelligentsia of Pakistan know well
as o what iz the position and what
hoppened during this conflict between
India and Pakistan. A large tract of
Pakistan is wunder the occupation of
our Armv. This question of cease-fire
violations might continue <till it has
been suggested thal we shou!ld conai-
der the proposal of withdrawals. 1
had written to the Sccretury-Gene-
ral that it would be advisable that
the question of cease-fire is settled
first. or if the ceasc-firc  stabilises,
then perhaps it might be betier to
proceed further to consider the next
step of withdrawals, But anyhow
the Security Council has decided and
they have laid the utmost siress on
cease-fire and withdrawals to be
considered more or less simultan-
eously. We are prepared to consider
it: we are prepared to discuss ft, but
I would like to make two things
clear: one is that, in so far as cease-
fire violations are concerned, [f Pa-
kistan inflitrates into our territory
now, we cannot afford to tolerate it,
we will never tolerale it and we will
hit them back. (Interruptions )

Secondly, It is true that, in Rajas
than areas, they are there; we have
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taken some action; we have made
them vacate some posts and it will
be.. .. (Interruptions) .

sl THEwE OrRw (arEE)
weeqi § fear qfn o A
T § 7

Shri Lal Bahadur Shastri: Please
listen to me. After all. when a
discussion is going on, Yyou must
allow the speaker to have his say
and Parliament is meant for that. It
should not be that only if 1 entirely
agree with you, you will listen to
me or hear me; that is not the cor-
rect convention. The hon. members
might say many things with which
1 may not agree. but I would listen
tn them most carefullyv. After all,
this House must be used for that
purpose, for having a free exchange
of views and for having free discus-
sions,

Secondly., about the withdrawal, as
I said, I have made our position
categorically clear. In fact, in the
very first letter to the  Sccretary-
General, when he was here. I had
sald;

“Lat me make it perfectly clear,
Mr. Secretary-General, that when
consequent  upon  cease-fire  be-
coming effective. further  defails.
are considered, we shall not agree
to any disposition which will Jeave
the door open for further infiltra-
tions or prevent us from dealing

with the infiltrations that have
token place. 1 would also like to
state categorically that mo  pres-

sures or attacks will deflect us
from our firm resolve to maintain
the sovereignty and territorial in-
tegrity of our country. of which
the State of Jammu & Kashmir is
an integral part.”

This was whnt I had said in the very
beginning, and 1 had made it clear
to the Sécretary-General. 1 had laid
this letter on the Table of the House
and I had made a statement also then,
and, therefore. I can only assure
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the House that we cannot deviate
from this position and we will never
do so.

There has been some talk about
my meeting with President Ayub.
As the House is aware, this sugges-
tion was made in the very beginning
by the Soviet Government. I do not
know what the attitude of Pakistan
would be. In any case, we had
agreed that we would be
to accept the good offices of Mr.
Kosygin in this matter. But there
is one thing that I would like to
make clear. 1 this talk is going to
be held with a view to discuss only
Kashmir and settle Kashmir, this talk
will never bear any fruit: nor will it
bear any fruit if it is just about the
present position of Jammu gnd Fash-
mir. As I have said. I am not going to
deviate from that position at all. But
one thing is clear. If it is suggested—
of course, there should be an uppro-
priate time for it, but still even if
it is suggested—that we should have
some {alks on the total relationship
between India and Pakistan, that
India and Pakistan should live as
good neighbours and there are many
points on which we could discuss
between ourselves. then. of course,
a5 1 have said, although I do mot
think that this is the right or the ap-
propriate time. vet T will not like 1o
say No' to it Of eourse, we cannot
ignore the history and the geography
of Pakistan as it is placed and as it
has devcloped. We have to live as
neighbours. If we can live peacc-
fully, so much the better for us, and
for both the countries. If they want
to discuss the border skirmishes, if
they want to discuss sbout the better
utilisation of river waters, il they
want to discuss about the refugees,
if they want to discuss other matters,
well, certainly, we would be prepared
to discuss these with them, But. as far
as 1 am aware, President Ayub or at
least his Foreign Minister has only
one thing in mind and he thinks
thit the real solution of amity and
of better relationship between Indin
and Pakistan is for India to discmes
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Kashmir, in fact, not discuss but
perhaps part with it and hand it over
to Pakistan, a proposition which is
wholly impossible and absolutely un-
uceepu_lbie to us.

I have nothing much to say about
China, but I must say that what had
happened the other day was not a
gobd omen. It is difficult to say what
China and Pakistan are preparing
for. But if there is a joint attack on
us later on, sponer or later, of course,
we would be faced with a serious
situation, It would be wrong to
think that we can just throw them
out. It is always difficult to fight on
two fronts. So we have to reallse
the difficulties and the gravity of the
situation. As I said, it would mean
a lol for us; it would be a heavy
burden, a hcavy cost both in lifc and
in arms, ammunitions. in every

thing.
17 s,

Therefore, we will have to face a
‘ifficult situation. But I know that
)p cquntry will have to steel itself
fight that might with all its
strt-nmh. with all the strength that
it commands. In fact, the real
strength is our own strength, the
strength of thé country: and we get
the help of other countries nlso when
we nre really strong

Therefore, it is most important
that we build up our strength, our
defenee  strength,  our  economic
stg.-ng't.h. our rlustrial  strength.
Al that is essential if we have to
face the challenge of these two coun-
Wies if they come up with a joint
purpos: and a joini elort

On the question of non-alignment,
I would not like to say much But
1 am gled that Shr: Masani has al
jeast somcwhatl subscribed to it for
the fArst time. because 1 have never
beard him before saying that we
should have the best of relationship
with the UBSR. This time ut least
e said that India should build up
good relationship with The Sowiet
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R.apuhlk* So to that extent, I lhink
the principle of non-alignment does
nol require my putting forward any
other argument. Shri  Masam s
there and no betler argument is re-
quired than that he agrees with this
proposition. [ think it is easential
und good that we have the best of
relationship with the Soviet Repub-
lic. T need not add that it would be
impossible for us to forgei the way
they have helped us during a dJdifficult
period. We have pgood ralationship
and we will build it up, and 1 have
no doubt that our bonds «f friendship,
will further get stronger day by day.

1 might also say that we know
that the United States does not see
eye to eyc with us op the Indo-Pa-
kistan issue. We have our differences
with them, but it would not be ad-
visable for us not to have good re-
Iationship with the United Stales
also. We have many things in com-
mon with the United States. We
have also our differences with them.
It is these two powers, the USA apd
the USSR, which to a very large ex-
tent can mainlain peace in this
world, Tt will be good if these two
countries, holding entirely different
ideologies and having different pat-
terns of government altogether, live
in peace so that the world lives in
peace.  After all, it is peace that the
;nrld is ultimately thirsting for.

very man in the world at least
desires jt barring governments' at-
titudes—goycrnments’  gititudes are
different. But the people as  such
arg tired of wars and they know the
sufferings they have to undergo.
Therpfore, it is good--1 do not say
that Indig can play a very important
role in that, but if we can do a bit,
we will be mast happv-—it is good that
these two countries live in peacefull
co-existence—there ' is  co-existence
hetween them—so that all the deve-
loping countries could get help and
assistance from them, and the world
lives in happiness and peace.

T would only like to say one thing
mare, that it is true that we have
friends as such who will come out
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and openly support us. It is true
that there are pot many, Some Mem-
ber had said that even Pakistapn had
not many friends, but I do not want
to compete with them in this matter.
The point is that whenever there is
a conflict, most of the countries do
not want to take sides, do not want to
express themselves openly and frankly.
These days, whenever there is & con-
flict, every one tries to bring about
peace, 1o bring about a settlement, and
all the statements are made more or
less in the same direction. We have
also done it, and we also do it. When-
ever there is a econflict, India hag al-
ways triedq that should be setiled
peaccfully, Therefore, there is noth-
ing new. We should not feel that there
is something absolutely new happen-
ing in which we do not get direct
support from different countries,

There are certain countries in the
Middle Eust among the Arab coun-
tries also, which were wholly opposed
to us, and yet it must be admitted,
at lenst it gives me some satisfaction
to say, that the Arab summit, when
it met, did not take sides at all, and
they appealed for peace.

Shri Hari Vishnu Kamath: Except
Jordan_

Shri Lal Bahadur Shastri: The Arab
summit unanimously passed a resolu-
tion, and Jordan, of course, sald
something in the Security Council
which was wholly opposed to
Therefore, 1 sald it gives us some
satisfaction at least that the Arab
summit did not take sides, and they
expressed the view that the matter
should be settled peacefully.

Of course, our altitude against
colonialism has been there from the
very beginning from Gandhiji's time.
In fact, he was the man who took the
leadership and fought the first battle
sgainst colonialism, and when he
fought it, of course, India became free,
and after that most of the Aslan coun-
tries also gol their freedom. And
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something unique has happened in the
history of the world that in the Jast
few years almost the whole of the
African continent is free and has be-
come independent. It is unfortunate
that there are still some countries
left which are under colonial rule—
whether it is Angola or Mozambique,
and now has come Rhodesia,

Shri Nari Vishnu Kamath: T:.bet
also. I am glad to see him smile. He
smilingly agrees,

Shri Lal Bahadur Shasiri: 1 must
say that 1 am extremely sorrv abowt
what is happening in Tiket,

As 1 swid, Southern Rhodesia has
declared  independence unilaterally
which is something monstrous. We
have always said that we believe in
the rule of the majority, we believe
in the one-man one-vote principle,
and therefore we do not recognise
Rihodesm’s action at all. We  would
very much like to give our full sup-
port to the African majorily living inm
Rhodesin. They <hould pet the earlicst
opportunit: to rule over their  own
country.

I am sorry 1 have taken more of
your time. 1 would only like to say
a word about my vigit to the United
States of America. Shrimati Renu
Chakravartty and Shri Mukerjee had
said something. He compared me to
some kind of shy maiden or what-
ever it was.

Shri Aari Vishnu Eamaih: Coy
maiden,

Shri Lal Bahadur Shastri: That he
is outside alwawvs. If you meet Shri
Mukerjee in the lobby, you will find
him behaving just like a coy maiden!
Here of course in the House, it is
entirely different. Well. 1 had never
said that I shall not wvisit the United
States of America. Even at that time.
even in the beginning when this was
cancelled, even then T had said, and
the Foreign Minister had replied that
it will depend on the convenience of
the Prime Minister—he had salid—"%
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visit America.’ Theferoe, 1 would
like to make it clear that there is no
such refusal as such on my part. And
I might also add and say to Mrs. Renu
Chakravartty that it is no! necessary
to wrangle for any invitation. Mr.
Patll did not go there for that pur-
pose at all. The invitation is wery
much there, and if necessary, of
course, it can come again. But that
is not g matter for which a particular
person has to be sent to wrangle
about it. But the timing of it, when
I should go, it is entirely for me to
decide, of course, subject to the con-
venience of the President also. But
it is entirely for me to decide when
T should go and when I should not.

There is one thing I would like to
make clear, There are some doubts
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perhaps in the minds of Mrs, Renu
Chakravartty and someone else about
that. I cannot be pressurised into ae-
cepting anything which would go
against the stangd we hove taken in
this House and outsid:.

Mr. Speaker: | would like to know
from the House whether we can sit
for half an hour more,

Several hon. Members: No.
Mr. Speaker: Them the
stands adjourned.
17.12 hrs

The Lok Sabha then adpmrned  nll

Eleven of the Clock on  Wednesday,

November, 17 1966/Kartika 26 1K87
(Saka).
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